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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 27.07.2022 (WEDNESDAY) 

COURT –II (VIRTUAL MODE) 
 

10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 44 of 2021 

 

SKS Power Generation (Chhattishgarh) 

Ltd. 

Vs. 

Agritrade Power Holdings PTE. Ltd. & 

Ors. 

 

Soumya Dutta Aniketh Nair 

Naushad Engineer-R1 

Aditya Pimple-R12,14 

Suprna SrivastavaR16 

Atul Sharma-R17 

Bishwajit Dubey 

2.  Compensation 

Application No. 

150 of 1999 

      

Wasan Exports Pvt. Ltd. 

Vs.  

Canara Bank & Ors. 

 

KotlaHarshavardhan SoumoPalit (R-1) 

Mahesh Kasana (R-

2) 

3.  Compensation 

Application No. 

01 of 2022  

Prem Prakash 

Vs. 

Competition Commission of India & 

Ors. 

 

Sumit Jain  Shama Nargis 

 

   For Hearing 

4.  Comp. App. (AT) 

(Ins) No. 404 of 

2021 

 

(PH) 

 

Ajit Kumar 

Resolution Professional of K- Lifestyle 

& Industries Ltd. 

Vs. 

Alpha (India) Properties Ltd. & Ors. 

 
 

Vikky Dang  P. Singh-R1 

Vishal Singh-R1, R2 

Vaibhav Tyagi-

R3,4,5 & 6 

Lokesh Malik-

R7,8,10 & 11 

Prateek Gupta-R9,12 

& 13 

5.  Comp. App. (AT) 

(Ins) No. 95 of 

2021 
 

(PH) 

 

Tridhaatu Kirti Developers LLP 

Vs. 

Arihant Nenawati & Ors. 

 

Smriti Churiwal Arjun Krishnan-R1 

Saurabh Ajay Gupta-

R2 & R3 

Srishti Prabhakar 

6.  Comp. App. (AT) 

(Ins) No. 355 of 

2021 

 

Ariisto Alert Residents Association 

Vs. 

Prestige Estates Projects Ltd. & Ors. 

 

Ritesh Khare  Viraj Parish 

Nitin Mishra-R1 

Tishampati Sen 

Chintan Gandhi-R2 

7.  Comp. App. (AT) 

(Ins) No. 580 of 

2021 

 

Manoj Kumar Singh, IRP 

Vs. 

Insolvency & Bankruptcy Board of India  

 

Arvind Kumar  Abhishek Kumar 
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8.  Comp. App. (AT) 

(Ins) No. 846 of 

2021 

 

Shailendra Singh, Resolution 

Professional of Rosewood Trexim Pvt. 

Ltd. 

Vs. 

-- 

 

Prerna Robin  

Shriram P 

Vishnu Shankar 

 

9.  Comp. App (AT)   

No. 271 & 385 of 

2017 

Pankaj Khandelia & Anr. 

Vs. 

Khandelia Oil and General Mills Ltd. & 

Ors. 

 

Manisha Chaudhary Rohit Sharma 

10.  Comp. App. (AT) 

No. 321 of 2019 
 

 

Yash Vardhan Mall. 

Vs. 

Indrapuri Studios Pvt. Ltd. & Ors. 

 

Ashok Kumar Jain Dhruv Surana 

11.  Competition App. 

(AT) No.24 of 

2019 

 

Nimish Chudgar. 

Vs. 

Competition Commission of India & 

Ors. 

 

With 

Manas Kumar 

Chaudhuri 

Neha Tandon-R11 

Bulbul Richang 

Kritika Srivestava 

Manish Paliwa 

12.  Competition App. 

(AT) No.25 of 

2019 

 

Intas Pharmaceuticals Ltd & Ors. 

Vs. 

Competition Commission of India & 

Ors. 

 
With 

Manas Kumar 

Chaudhuri 

Neha Tandon-R11 

Bulbul Richang 

Kritika Srivestava 

Manish Paliwa 

13.  Competition App. 

(AT) No. 27 of 

2019 

 

 

Philipe Haydon. 

Vs. 

Competition Commission of India & 

Anr. 

 

With 

 

Laxmi Kruttika Vijay 
 

Bulbul Richang 

Kritika Srivestava 

Manish Paliwa 

14.  Competition App. 

(AT) No. 28 of 

2019 

 

Sagaya Mary. 

Vs. 

Competition Commission of India & 

Anr. 
 

With 

 

Laxmi Kruttika Vijay 

Bulbul Richang 

Kritika Srivestava 

Manish Paliwa 

15.  Competition App. 

(AT) No. 29 of 

2019 

 

The Himalaya Drug Company. 

Vs. 

Competition Commission of India & 

Anr. 
 

With 

Laxmi Kruttika Vijay Bulbul Richang 

Kritika Srivestava 

Manish Paliwa 

16.  Competition App. 

(AT) No. 31 of 

2019 

 

Madhya Pradesh Chemists and 

Druggists Association & Anr. 

Vs. 

The Competition Commission of India 

& Ors. 
 

With 

Ekansh Mishra  Manish Paliwal (R1) 

17.  Competition App. 

(AT) No. 32 of 

2019 

 

Indore Chemist Association & Ors. 

Vs. 

The Competition Commission of India 

& Ors. 
 

With 

Ekansh Mishra  Manish Paliwal (R1) 
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18.  Competition App. 

(AT) No. 33 of 

2019 

 

 

R.K. Vachher. 

Vs. 

Competition Commission of India & 

Anr. 

 

Lakshmi Kruttika 

Vijay  

Manish Paliwal (R1) 

19.  Compensation 

Application 

(AT)No. 02 of 

2018 

 

Maharashtra State Power Generation Co 

Ltd. 

Vs. 

Nair Coal Services Ltd. & Ors  

K.K Sharma  Chetan S Dhore-R1 

Aishwarya G –R2 

Akshat Kulshresha-

R3 

20.  Contempt Case 

(AT) No. 8 of 

2022 in Comp. 

App. (AT) (Ins) 

No. 624 of 2020 
 

Om Prakash Agrawal 

Vs. 

Chief Commissioner of Income Tax 

(TDS) 

Nipun Gautam Eisha Kadian 

Himanshu 

 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  
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